FORM &

PUBLIC ANNOUNCEMENT

(Regulation & of the Insalvency and Bonkruptey Board

af india {Insolvency Resolution Process

for Corporate Persons) Regulations,
20718) i

FOR THE ATTENTION OF THE CREDITORS OF
SOVIKA AVIATION SERVICES FRIVATE LIMITED

CES PRIVATE LIMITED

607, Dynasty Business Park, A Wing, Andheri Kurla
Hagar, Mumbai Maharashtra 400 059

{IB) No.628/MB-1V/2022);
ugust 30, 2023; Received on September

IBEI Registration Mumber: IBBIZIPA-001 /IP-PO1761/2019-20/12676

MNotice is hereby given that the Han'ble Nat
Insolvency Resolution Process of Sovik

1. | Mame of Corporate Debitor SOVIEA AVIATION SERVI
2. | Date of Incorporation of Corporate Debtor Movember 01, 2007
E it | PR e e
3, | Autharity under which Corporate Debtor is | Registrar of Companies, Murmbai
" | Incorporated / Registered Registration Mo, 1755872
] — i
Corporate ldentity Mumber / Limited Liability | -
4 Identification Number of Lorporate Debtor U74310MH2007PTC 175582
|
5 | Address of the Registered Office and Principal | Registered Office:
" | Office {If Any) of Corporate Debtar Rpad, J B
6. | Inselvency Commencement Date in respact of 3:?‘3“1 313'::';)2013!::"'? tirndfn[rjsjn. Ci
H Cﬂl’pﬂfﬂtﬂ' Dﬂbtﬂf L 0 : GrLn 1e=n L E
01, 2023
Estimated Date of Clasure of insni\r-:mc_g,-_ _i- e
7. R tlon Process . February 25, 2024
Name and Registration Number of the | ! =,
8. | Insolvency Professionat acting as Interim Hame: Mr. Hajib Rachavan Viswanath
Resolution Profession:l
t : ; ' Rf_-_;':.t_"." ' Address: Flar i ?bz, Tulip,
9, | Address and e-mail of the Interim Resolution [Jh;:h}:_'i (‘Puno 4?1{”5 o
" | Professional, as registered with the Board :
- = [ Address for Corres
Address and e-mail Address 1o be used for Vidvalay, Maf Road
10. | correspondence with the Interim Resolution India.
Professional Email Id for Cnrre_spr:n_ndence on Claims;
g_-p.suvikaaviatiqﬁmum@gmai].cm
11. | Last Date for Submission of Claims September 13, 2023
Class of Creditors, if any, under clause (b) of |
12. | sub-section (6A) of section 21, ascertained by Mot Apolicable
the Interim Resolution Professional [
Name of Insolvency Professionals, identified to
13. | act as Authorised Representatives of creditors | Mot Applicable
in a class (Three names for each class)
() Relevant Forms and . (a'J vevews, ibibi. oav, in
14, | (b) Details of authorized representatives are (bh Mot Applicable,
available at: —fll

ianal Company Law Tribunal, Mumbai Bench has ardered the commencement of
a Aviation Services Private Limited on August 30, 2023 vide Order No. CP {IB) No.628/MB-1V/ 2022

Regency Meadow CHS, Porwal Road,

Registerad Email Address: viswanath, geevis@pmail.com

pondence of Claims: S. No 253, H. No 1A, Near Asha
Khese Park, Lohegaon, Pune, 411032 Maharashtra,

e

{date of pronouncement of order August 30, 2023, received on September 01, 2023).

The creditors of Sovika Aviation Services Private Limited are hereby called upon to submit their claims with proof, on or before

September 13, 2023, to the Interim Resolutian Professional at the address me

The Financial Creditors shall submit their claimns with proo!

in person, by post or by electronic means,

The proof of claim is to be submitted by way af the following specifii

Form D - For Proof of claim by Workmen or
Form E -

U1

The above-mentioned forms can be downloaded from the we

Submission of false or misteading proafs of claim shall attr

Date: September 04, 2023
Place: Puns

Form B - For Proaf of claim by Operational Credita
Form C - Far Proof of claim by Financial Croditors

an Employee
For Proof of claim by Authorized Repre

Form F - For Proof of claim by Creditors other than Fir

ntioned against entry Mo, 10,

by electronic means enly, All other creditors may submit the claim with proof

*d Torms and documentary proof in support of clajm:

s encept Workmen and Employees

sentative of Workman and Employees
1ancial Creditors and Operational Creditors

in of the Insolvency and Bankruptcy Board of India,

act penalties,

Hajib | wanath
Interim Resolution Professional
IBEI/IPA-001/1P-PO1761/2019-20/ 12676
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